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O.A. 1116.269/86 

I 

CORAM : (i) Hon'ble Mr. P.H. Trivedi C Vice Chairman ) 
(2) Hon'ble Mr. P.M. Joshi C Jijcja1 Member ) 

Heard Mr. D.R. Bhatt learE.ed advocate for the applicant. 

He seeks permission to withdraw 	pplicatjon. His 
recnest is granted. 	The mattèr is disposed oft as 
wit hdran 	 K 
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